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From

To,

Sub:

Ref:-

Madam,

Smti Jayshree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

It-12 o2 od-tro 6o

No. Hc.VII-12at20231 togl tA

yours faithfully,

s41-
JT. REGISTRAR (VIGILANCE)

) l1-tt- 2<

Smti. poti Kataki,
Member,
Motor Accidents Claims Tribunal,
Dhubri.

.)L
Dated Guwahati the / \ November,2O2+.

Casual leave.

Your letter No. MACT/ESSTT/ DHU I 02 / 2O2t_ 24 / 27 47, dtd. 13. 1 t. 2OZ4

with reference to the above, I am directed to inform you that you have beengranted @sual leave on 76.1!,2024, arong with station reave permission from themorning of 75'7r'2024 ti, the evenin g of 17.11.2024. The District & Sessions Judge,Dhubri, and in his absence, the next senior most Judiciar officer avairabre at the station wourdremain in charge of your Court and Office in your absence.

e
Copy to: a

, The District & Sessions Judge, Dhubri.J. I ne prolect Manager, Gauhati High Court, Guwahati.
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